0o

vear..202).5.2.2.....

/99/0 .,,’,f/ 1, DHI&END&HgHUKHYSDMerIMfe of tf‘&l'\/fjﬂ)’ JkumpR
A TR DR years, belonging to BIHAR..LEGISLATI YE. ASserBLy
service and presently working as .. REPD&TE& Bt

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

A, ¢ :
(Assets in joint name indicating the extent of joint ownership will also have to be
given) ‘
&, | Description | Seif | Spouss Dependant-1 | Gependant-2 “Dependant-3 |
No. S, s Name(S) Name Mamae Etc. Nanie |
(i) | Cash 5,000 /- ’.
(i) | Deposits in ,
Banks, Financial ! lakh !
Institutions And e,
Non-Banking @“"” Ac;) i
i Financial
| Companies ;
Gy | Bonds, T 1 S T e
Debertures and ! : _
Shares in '\( il . : . E
companies | | ‘
| . . s - -t : s — PR
{iv) | Other financlal [Rs, 2Y, qa?: i
institutions, [L[C )
MNSS, Postal
Savings, LIC Rs. 45,000/
Policies, etc (sar PPF)
- ’ o ———
(v} | Motor Vehicles
{details of v
make, ety Nil
(vi) | Jeweliery (give e i =
details of .
weight and Nl
value)

(vii) | Other assets, !

such as values f\! ‘ j
of claims / L .
interests o

i

- ; Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non fisted
companies should be given,

+ Dependant here means & person substantially dependent on tne income of the
employee,



B.

Detajls of Immovable assels
[Note: Properties in joint pwnership ind

icating the extent of joint ownership will

aiso have to be indicated} B U S S
sr. | Description ] salf | spiiaiw'} Dependant-1 | Dependant-2 | Dependant-3 |
L M. . ‘ | mame(S) Name  Mame | FEtc, Name |
{1} Agricultural Land ! {

¥
1
- Location{s) {
- Survey number(s) ] Ni/
- Extent (Total |
 measyremant) {

-Current market value |

(1)

Mon-Agricultural Land
- Location(s} !
|- Survey numbper(s)

- Extent (Total

. measuremant) ;
-Current market value |

Nil

RN ST

(4}

Buildings (Commercial
and regidential) '
Location{s) !
- Survey [door
number(s)

- Extent (Total
measurement)

- Current markat
value

(v}

Houses / Apartmeants,
etc.

- Lacation(s}

- Survey [fdaor
number(s)

- Ewtent (Totai
measurement}

« Current market
value

Nl

(v)

Others (such as
intergst in properly)

Nl

i
" -

(2)

1 give herein below the detaits of m

institutions and government dues:-
[Note : Please give separate details for each item)

y liabilities / overdues 10 public financial

o [ Do ————————— ' rese of Bank / | Amount outstanding as
Me. ﬂ“nnﬂ.l tm’mﬁﬂm{‘) ! ] OF coiaanssratntsiriasninm
j : —Department(s) . ... -
fa) | (i} Loans from Banks N1 N N
{1} Loans from financial .
institutions Neloooo .
(i) Government Dues: |
{a) dues to departments | |
! dealing with government | Nil ;
! accommadation bl B L ‘. i
(b} dues to departments |
dealing with supply of i N ,'{
- | water ! e e
| (c) dues to departments |
i dealing with supply of Ni {

! electricity




e ——r e e ]

{d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government Nll
! transport (including
aircraft and helicopters) - e (.
(F) Other dues, If any Nil

N ‘

P —————————— e

(b} | (1) Income Tax including o
surcharge [Also indicate Incom< Tan= ‘% 69, 03?/'

| the assessment year upto Agessment )’w L. 002 -2%
! which Income Tax Return
| filed. Give also Permanent PAN - BDRPGTE HD
1 Account Number {(PAN)]
[il) Wealth Tax [Also
indicate the assessment Nr'l |
i year upto which Weaith ,
| Tax return filed.] 1.1 I )
(i) Sales Tax [Only in ] i '
case of proprietary N2 i
| business] . _ _
(iv) Property Tax _ N

S e et o s e

i —

C.  Personal Detail

GPF/CPF/PRAN No. - L 110032 77 S5y

Gender i (M/F)

Date of Birth

ol 17 12121919 2| oommymr

Class/Group 3= 8

(A/B/C)

i * [BInAR_ LEGISLATIVE AssemBly ServICE |
(Full Name e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service etc.)

I hereby declare that the above dmiis are true to the best of my
knowledge and belief.

Signature ... Eﬁ renctra.. Gaurayl......
Name of Employee: DHIRENDRE GRURAV...

place: ... COTNA .o Designation:. ........... RERARTEL.. .. ..o
DAE: . ootiensenramininreinse Depar‘tmant:ﬁl.ﬁ"ﬂ&...LEQ.IﬁLB.TI.YE..BJ.&.ENBLV
Note; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



